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“Madias Casteas*

SHrimatl Ha Falchoudhuri:
Will the Minister of Plnaaee be pleas
ed to state:

(a) whether Government’s attention 
has been drawn to a letter from Mrs 
1 Peggy Braxton published in The 
Statesman dated the 21st February, 
1959, In which apathy on the part of 

•Customs Officials of Madras has been 
alleged in regard to clearance of her 

»car;
(b) if so, what are the facts of the 

•case; and
(c) the steps taken to prevent a 

recurrence of 'such incidents*
The Deputy Minister of Finance 

(Shri B. R. Bhagat): (a) Yes, Sir
(b) A  statement is laid on the Table 

•of the Sabha [See Appendix III, an- 
mexure No 76]

(c) The matter is under considera- 
.tion

Scholarships for Scheduled Caste 
Students

C Shri B. K. Gaikwad:
Shri Katti:
Shri Manay.
Shri Balasaheb Saluuke: 

*1080.^ Shri Dige:
' Shri S. C. Samanta:

Shri Subodh Hansda;
1 Shri Balkrishna Wasnlk: 
(_Shri Wodeyac:

Will the Minister of Education be 
tpleased to state

(a) whether it is a fact that the 
amount of Rs *25 lakhs to cover all 

•eligible Scheduled Caste students was 
made available only in the second 
hall of November, 1958,

(b) whether it is also a fact that 
.Heads of the Institutions in India have 
fflot been informed as to which stu
dents have been awarded scholar
ships and hence tfte students are com
pelled to pay their tuition fees and 
examination tees;

(c) whether Government are
tkat the above b*ate of affairs has 
Blade some students to leave col
leges, and

(d) whether Government will In
form all Heads of Institutions by wire 
not to compel Scheduled Caste stu
dents to pay their tuition fees till 
the matter is Anally decided7

The Minister of Education (Dr K. 
L. Shrimali): (a) Yes, Su

ch) A Statement is laid on the 
Table of the House [See Appendix 
III, annexure No 77]

(c) Some such cases have been 
brought to the attention of Govern
ment

(d) In view of what has been stated 
the answer to part (b) of the

Question it is not considered neces
sary to inform the Heads of Institu
tions at this stage

Military Exercises

•1081 Shri Braj Raj Singh Will the 
Minister of Defence be pleased to 
state

(a) whether it is a fact that military 
exercises are held m civil areas also,

(b) whether on the 16th February, 
1&59 military exercises took place in 
the civil area in village Baisam-ka- 
P\irwa, 30 miles away from Allahabad,

(c) whether, after the exercises 
were over, certain mortar bombs were 
toft over on the place of the exer
cises,

(d) if so, whether as a result of the 
explosion of a mortar bomb, four per- 
*><>119 died,

(e) whether it was due to any neg
ligence on the part of military autho
rities, and

(f) whether any enquiries have been 
conducted and any compensation paid 
t<> the dependents of the deceased7

The Deputy Minister of Defeaee 
(Sardar Majtthla): (a) Yes, som*
nulitary exercises are held in civil




